
central AD!*IINI strati ve tribunal

PRINCIPAL BENCH
NEU DELHI.

0. A, No.
2677 /91

Neu Delhi, this the 22nH day of Seot. , 1994

Shri Balak Ram S/0 Shri Dagan Nath
Sub LoCO—cl aanar f under Locoforeman,
Northar n Railu ay,
Moradabad. and others.

(through I*lr B. 5.P1ainee Advocate),

... ... Appli cants,

ver s us

Union of India: Through

1. The General Manager,
Northern Railuay,
Baroda House,
Neu Delhi.

2. The Divisional rfailuay Manager,
Northern Railway,
Mor adabad.

3. The Assistant Mechanical Engineer,
Northern Railuay,
Moradabad. .. ,. , ResDondent s.

( through Mr K.K.Pat el. Advocate).

ORDER (OR AL)

JUSTICE 5. K. DH/CN. ACTING CHAlR^-lAN

For orders, see order of date passed

in 0, A, No, 267B of 199l(Munish Kumar Sharma and

others vs. Union of India and others).

( B. M. Dhoyndiyal )
Member ( A)

22nd Sept. ,1994

( 5. K.^aon )
Acting Chairman.

(SDS)


